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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 1350/ 2024

IN THE MATTER OF:

NARESH KUMAR
..APPLICANT
VERSUS Y
STATE OF UTTARAKHAND %
THROUGH PRINCIPAL SECRETARY ENVIRONMENT
AND FOREST AND ORS.
...RESPONDENT(S)

REPLY ON BEHALF OF RESPONDENT NO.9 ABHISHEK TYAGI/T:Z) Y
FILE ADDITIONAL DOCUENTS. /v

MOST RESPECTFULLY SHOWETH:

the Respondents to file their response.

2. That on 28.03.2025, a reply was filed by the Respondent No.9 in the

Original Application No. 1350/24 before the Hon’ble Tribunal stating that
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the Respondent No.09 sought permission from the Chiet District officer,
Haridwar, dated 21.09.2024 for cutting 55 mango trees situated on khasra
no. 325/2 land of RespondentNo.9. And vide letter dated 18.10.2024
permission was sought by the respondent from the Divisional Forest
officer, Haridwar to cut down 7 Semal Trees.

. That on last date of hearing i.e. 30.04.2025, this Hon’ble Tribunal while

dealing with the present case, pointed out that the compliance of planting

before the Hon’ble Tribunal.

. That on 04.07.2025, a letter was submitted to the chief Dli‘smét\ofﬁcer

'«'\ o
',rmv-,

Horticulture, informing that, in compliance with the instructions, mc{gthaﬁ *“‘ P

e

'\

double the number of trees removed have been duly planted at the same
site/land owned by Respondent No.9 on the same land. A total of One
Hundred Forty (140) trees have been planted by the Respondent No.9 on
the same land. A copy of letter dated 04.07.2025 submitted to the Chief
District Officer of Horticulture department is annexed herein as Annexure

P1.

. That the following chart provides details of the variety and quantity of the
trees planted by the Respondent No.09, totaling ‘to One Hundred and Forty

(140) trees planted by the Respondent No.09-:
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Sr.No. | Name of the Tree Planted Number of Trees Planted
1. Mango 50
P Guava 60
3. Java Plum (Jamun) 02
4, Lychee (Lichi) 18
5. Indian Gooseberry (Amla) 10
Total number of trees planted by the Respondent No.09 are 140//

plantation carried out on his land, in place of the trees which were cut "

down by the respondent for which permission was sought by the

authorities. A compilation of the said photographs is annexed herein as

Annexure P-2.

7. That the answering respond is a law-abiding citizen with the highest regard

for the orders of this Hon’ble Tribunal. In the view of the above

submission, it is prayed that the present case may be disposed of,

8. Inthe view of the present response affidavit and its contents, the answering

respondent states that the fact stated herein are true and correct, and that no

material information has been concealed therefrom.

Wik T

DEPONANT
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VERIFICATION

V - \‘ . g .
Verified at Haridwar on this sWhday of J uhﬂ, 2025 that the contents of'my

above affidavit are true and correct to my knowledge, no part of it is false

L

DEPONANT

and nothing has been concealed
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ANNEXURE-P-1
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